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Yo AT RIS i R s

st
T fReett, 2 fRwwav, 2019

Yo At Rffames sk e i @arfReir aaear) (qi=ar @aras) f&fRa, 2019

. frowsmeig/1 2/amsies/139/10.—g e fAfer fafaamwe s fasmer wferaeor srfarfaa,
2013 (2013 &7 23) T 41T 52 FT IT-LTT (1) F ATT IT5T IT-LTT (2) F @E (F) TAT 91T 14 F¥
ST-GTT (2) @ () FIT I& ATHAT T TART F2d gU, dod =ier @faamae s @ st

uqg g derd fAfe faames v o st (@arFgfr aaear) [T, 2016 § o
Fed gu o fafaas gmar 8, ama: -

1. =9 FfF=w #7199 dow A FfAams s FEm atewor (@Far=ghn gagar) (TEar
Terrere) fafa=w, 2019 2 |

2. =g fafaaw emaehirg Trsraer ® 37k wahTer it fafer & wq= giv |
3. T fAfer fEfFamm s o wrfesor (Fart=afr garesr) B, 2016 #:-
(1) fafrm 7 & 3u-fafaam (@) & wraen= (i) 7 Fea 9= Sros |

i e, ereger
[fasTTa=-111/4/31T./329/19]
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qre feoguft -

1. 7= fafaaw, dem @fe GRS s GEwm wfgwr (@argfr aaesar) &=, 2016, #7
SATEAAT HEAT TURAE [T/ 12/ATSTTA/139/1 o HIEAH | AT & TSI 90 1, @€ 4 H 17 A
2016 =T SeTEra fofaT |

2. Yot ffer fafaamaes i fewme arfersor (Frarfagi gargs) (sow gered) f&afa=m, 2017, 1
ATERAAT HEAT TTURATE /1 2/ATSTUA/139/10 % ATEAH & WA & TSI AN |l @S 4 H 5 AS
2017 =T SeTTEre foaT |

3. dora fater fafaame =i feeme srtarseor (Farfag i aargar) (fadra gemas) f&faaw, 2017, &
ATRAAT HEAT TTUHRATE /1 2/3ATSTTA/139/10 F HIETH | AT o TIST9= 9T I, T 4 H 1 7
2017 3T TRTTATT fohaT 1T |

4. dera fAfer fAfRaTwes v fEwme yrtdseor (FarHg i aadaesr) (G genyd) &fHaw, 2017,
T ATIHEAT HEAT TTURAE T/ 12/ASTTA/139/10 % HIEAH & TG 6 TSI 9 |Il, G 4 H
11 Torawar¥ 2017 &1 wehTiora fohaT 1 |

5. Hom e fAfFemmes s e it (Farfagin aadrgar) (Fqd daared) ==, 2017, &
ATEAAT HE&AT TTURAE U/ 12/ATSHUA/139/10  HIEAH & AT o L5197 90 |Il, T 4 H 28
femTaT 2017 & weRTorg o T |

PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
NOTIFICATION
New Delhi, the 2" December, 2019

PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY (RETIREMENT ADVISER) (FIFTH
AMENDMENT) REGULATIONS, 2019

No. PFRDA/12/RGL/139/10.—In exercise of the powers conferred by sub-section (1) of section 52 read with
clause (w) of sub-section (2) thereof and clause (d) of sub-section (2) of Section 14 of the Pension Fund Regulatory and
Development Authority Act, 2013 (23 of 2013), the Pension Fund Regulatory and Development Authority hereby makes
the following regulations to amend the Pension Fund Regulatory and Development Authority (Retirement Adviser)
Regulations, 2016 namely, -

1. These regulations may be called the Pension Fund Regulatory and Development Authority (Retirement Adviser)
(Fifth Amendment) Regulations, 2019.

2. These shall come into force on the date of their publication in the official gazette.
3. In the Pension Fund Regulatory and Development Authority (Retirement Adviser) Regulations, 2016: -
(D) Proviso (ii) to sub-regulation (b) of regulation 7 shall stand omitted.
RAVI MITAL, Chairperson
[ADVT-111/4/Exty./329/19]
Footnote:

1. The Principal regulations, The Pension Fund Regulatory and Development Authority (Retirement Adviser)
Regulations, 2016 were published in the Gazette of India on 17" June, 2016 vide No. PFRDA/12/ RGL/139/1.

2. The Pension Fund Regulatory and Development Authority (Retirement Adviser) (First Amendment) Regulations, 2017
were published in the Gazette of India on 5" May 2017 vide No. PFRDA/12/RGL/139/10.

3. The Pension Fund Regulatory and Development Authority (Retirement Adviser) (Second Amendment) Regulations,
2017 were published in the Gazette of India on 1** June 2017 vide No. PFRDA/12/RGL/139/10.
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4. The Pension Fund Regulatory and Development Authority (Retirement Adviser) (Third Amendment) Regulations,
2017 were published in the Gazette of India on 11" September 2017 vide No. PERDA/12/RGL/139/10.

5. The Pension Fund Regulatory and Development Authority (Retirement Adviser) (Fourth Amendment) Regulations,
2017 were published in the Gazette of India on 28™ December 2017 vide No. PFRDA/12/RGL/139/10.
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